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 Seventeenth  Loksabha

 an>

 Title:  Regarding  declaration  of  cyclone  in  Andhra  Pradesh  as  a  National
 Disaster  and  grant  of  relief  to  affected  people  -aia.

 SHRI  JAYADEV  GALLA  (GUNTUR):  Cyclone  has  wreaked  havoc,

 particularly  in  Nellore,  Chittoor,  Kadapa  and  Anantapur  districts  of  Andhra

 Pradesh  and  floods  hit  hard  because  Cheyyeru  and  Penna  rivers  were  in

 Spate.  Life  in  these  districts  has  come  to  a  standstill.  Rail  connectivity

 between  South  and  Eastern  India  is  cutoff,  traffic  on  NH-16  has  halted,  and

 many  villages  are  submerged  and  reeling  under  complete  power  cut.

 Initial  estimates  show  death  of  60  people  and  thousands  of  livestock.

 Preliminary  estimates  show  a  crop  loss  in  more  than  7  lakh  acres.  Villages

 and  towns  are  flooded  with  water,  while  people  are  stranded  without  food,

 water,  medical  support  and  other  essentials.  Infrastructure,  including  rail,

 roads,  bridges,  power  has  been  washed  away  at  many  places.

 Looking  at  this  destruction,  I  appeal  to  the  Government  of  India  (0

 declare  this  cyclone  as  a  National  Disaster  and  provide  immediate  financial

 and  other  relief  to  the  people  of  Andhra  Pradesh.  I  also  request  the

 Government  of  India  to  provide  relief  to  the  farmers  for  crop  loss.
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